THE GA HI RT AT GUWAH
(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTICE

Dated Guwabhati the 24" November, 2015

In continuation to this Registry’s earlier Notice No. HC.V-21/2014/697-697A/Estt.
Dtd. 10.9.2015, options are further invited from the intending Senior Judicial Assistants
of this Registry for filling up of 1 (one) vacant post of Protocol Officer in the pay
band of Rs. 8000-35000/- (PB-3) plus Grade pay of Rs. 4900/- p.m. plus other
allowances as admissible under the Rules and from the intending Judicial Assistants of
this Registry for filling up of 1 (one) vacant post of Assistant Protocol Officer in
the pay band of Rs. 8000-35000/-(PB-3) plus Grade pay of Rs. 4300/- p.m. plus other
allowances as admissible under the Rules in the Principal Seat of the Gauhati High
Court.

Candidates already applied for the aforesaid posts in response to the earlier
Notice dtd. 10.9.2015 need not apply again. Other conditions of selection issued vide
earlier Notice will remain same.

Willing candidates may submit options to the A.0.(J) (Establishment) on or
before 30.11.2015.

By order,

Memo No. HC. V- 21/2014/ - §nan / Estt. Dtd. 24.11.201 >
Copy for information to: -
1. The Registrar (Vig./Judl./Estt.), Gauhati High Court, Guwahati.
2. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High
Court, Guwahati.

3. The Joint Registrar, ...............ococveveivii. ,Gauhati High Court, Guwahati.
4. The Deputy Registrar, ...........cocoovvivino. ,/Gauhati High Court, Guwahati.
5. The Assistant Registrar, ................oooo..... , Gauhati High Court, Guwahati/ In-

charge of Court Master with a direction to circulate this notice amongst all the Court
Masters.

6. The A.0.(J), to circulate the notice amongst the SJA/JA of the
respective Sections.

7. The System Analyst, Gauhati High Court, Guwahati with a request to upload the
notice in the High Court website.

8. The Court Officer, Gauhati High Court, Guwahati to inform the employees in the
Judges’ Guest House, Kharghuli in this regard.

9. CA to the Registrar General, Gauhati High Court, Guwahati.

10. The High Court Notice Board (both New Block and old Building)

11. Office file. '




